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FORMA
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF BAYER FOUNDATION INDIA

1. | Name of Corporate Person Bayer Foundation India

2. | Date of Incorporation of Corporate Person | 08" August, 2011

3. | Authority under which Corporate Personis | Registrar of Companies — Mumbai Il
incorporated / registered

4. | Corporate Identity Number (CIN) of U85191MH2011NPL220674
Corporate Person
5. | Address of the Registered Office and Bayer House, Central Avenue,

Principal Office (if any) of Corporate Person | Hiranandani Estate, Thane (West),
Maharashtra — 400607

6. | Liquidation Commencement Date of 13" August, 2026
Corporate Person

7. | Name, Address, Email Address, Name: Kumudini Dinesh Bhalerao
Telephone Number and Address: Ecstasy, 803/804,
Registration Number of the Liquidator 8" Floor, City of Joy, J.S.D. Road,
Mulund (West), Mumbai - 400080
Email: kumudiniparanjape@mmic.in
Telephone: +91 9819087717
Registration No.: IBBI/IPA-002/IP-
N00099/2017-18/10242

AFA Valid Upto: 30/06/2027

8. | Last Date for Submission of Claims 12" September, 2026

Notice is hereby given that Bayer Foundation India has commenced Voluntary Liquidation on
-1 13" August, 2026.

The stakeholders of Bayer Foundation India are hereby called upon to submit proof of their
claims, on or before 12" September, 2026, to the Liquidator at the address mentioned against
item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Kumudini Dinesh Bhalerao

Liquidator

Bayer Foundation India

Registration No.: IBBI/IPA-002/IP-N00099/2017-18/10242

AFA Valid Upto: 30/06/2027

Date: 14" August, 2026

Place: Mumbai
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